
     

  

      

       

       

        

      

      
    

    

    
    

 

      
        

          

   

 

    

            
     

      

    



  

            

           

           

           

             

            

      

         

         

        

             

              

             

            

               

            

            

              

           

            

              

           

              

           

            

               

      

             

           



               

       

             

       

              
              

                

            

                

                 

             

               

 

              

            

               

             

                

            

            

     

             

        

 

             



              

     

              

      

   

             

             

            

             

             

            

         

           

              

              

          

            

            

              

      

             

       

             

            

               

          



               

      

                

            

             

              

   

                

               

               

       

              

                

          

  

             

             

         

          

          

             

            

            

              

                 

          

             

   



             

           
         

          

          

               

           

            

             

                 

            

           

        

              

           

         

          

          

              

            

            
             

                 

           

            

     

               

         

               
        

          



t jurisdiction the Applicant Company's assessment are made, (i") Securities and

Exchange Board of India, (v) BSE Limited, and (vi) The National Stock Exchange of

India Limited, with a direction that they may submit their representations, if any, within

thirty days of the date of receipt of such notice to the Tribunal with copy of such

representations shall simultaneously be served upon the Applicant Company, failing

which it will be presumed that the aforesaid authorities have no representations to make

on the proposals.

18. The Applicant Company to file an affidavit of service of notices issued to Secured

Creditors, lJnsecured Creditors and Unsecured Debenture Holders not less than seven

days before the date fixed for the holding of the meetings and do report to this Tribunal

that the direction regarding the issue of notices have been duly complied with.

BSV Prakash Kumar/6mbeY (r)
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